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Shrimaii BenD 'Cliakravartty: 
If it becomes a convention it becomes 
very dIfficult. Out of . deference to 
you, We accept it. But if it becomes 
a convention that we cannot argue 
about the admissibility, which,· to us, 
is absolutely patent, and about which 
possibly we may be able to convince 
you ..... . 

Mr. Deputy-Speaker: The difficulty 
is this. There ought to be some 
authority or somebody who should 
take a decision, and ultimately if it 
·comes to the Chair, then that decision, 
when once it is taken, should be ac-
cepted, even if it be wrong, at that 
moment. Now, I have taken a deci-
sion. Supposing it is wrong, and 
·Shrimati Renu Chakravartty thinks 
that it is absurd and it is wrong, then, 
should there be an appeal to me or 
to the House that it should be upset 
just at this moment? It should be con-
sidered in all its aspec::ts. Even if 
some Member thinks that it is not 
·correct, then too, another occasion 
·can be there for review, and we can 
discuss it, and I am prepared to be 
"Convinced, and if certainly there is 
some weight in what the hon. Mem-
Ders say, I shall reconsider it. That 
is what I would like to say. 

Shrimati ReDU Chakravartty: It .Is 
all right, so long as it is not taken 
as a convention. 

Mr. Deputy-Speaker: All right. 
Now, Shri Indrajit Gupta. 

12.18 his. 

-CALLING A'I"l'ENTION TO MATI'ER 
'OF URGENT PUBLIC IMPORTANCE 

PRICES OF RAW JUTE 

Shri Indrajlt Gupta (Calcutta-
·South-West): Under rule 197, I beg 
10 call the attention of the Minister 
of Commerce and Industry to the fol-
lowing matter of urgent public im-
portance and I request that he may 
make a statement thereon:-

'"!'he 'diftIculties 1aced by the· 
jute grawers of Orissa and West 
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Bengal owilig to the fall in the 
prices of raw jute in the Calcutta 
·market below Rs. 30 pin. ·mallIl:d 
and immediate need for' com-... 
mencing r ~s r  opera-
tions". 

The Minister 01 Commerce (Shri 
KanUDg{l): There were two . calling-
attention-notices. Have both of them 
been clubbed together? 

Shri SureDdraDath Dwivedy (Ken-
drapara): It was the same motion; 
My name has been clubbed along' 
with that of Shri Indrajit Gupta. 

Shri KanUDgo: The movement of 
jute . prices is kept under' constant 
watch by the Government df India. 
After the abnormal conditions thilt 
prevailed in the last ~ s  as a re-
sult of shortage of· raw jute, it was 
not unexpected· that prices would 
come down to normal levels with the 
assurance of abundant supplies· of 
jute in the current season. The fall 
in price has. been gradual; the price 
of Assam bottom variety at Calcutta 
ranged between ~  33 and Rs. 35' 50 
a maund throughout September and 
October, 1961. In November there 
has been a further fall and the price 
touched the level of Rs. 30 a maund 
on the 20th of this month. As a re-
sult of intervention by the Jute Com-
missioner., purchase of substantial 
quantities of jute by certain mill 
grouPs has been reported and the 
price ·trend has been steadier. ;Sinoe 

~  there has been no ~ r falL 

In the course of my reply to the 
discussions held in this House on the 
25th August, 1961,' on fixation of a 
statutory minimum price for jute,. I 
had stated that jute prices will not 
be allowed to go down to UI\economic 
levels. Government haVe very care-
fully considered the whole (lituatio!l 
and particularly the implications of 
statutorily fixing a floor price. It has 
to be realised that in respect of a 
major export commodity like jute, 
considerations like competition jn 
overseas market are of paramount 
importance. As an alternative to • 
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fioor price Government have prevail-
ed ()Il the' Indian Jute ills Association 

. to constitute a Buffer Stock Agency 
which would conduct purchase opera-
tions in the market with a view to 
stabilise prices. This Agency would 
enter the market as and when prices 
tend -to falI to uneconomic levels. This 
Agency is now awaiting formal re-
gistration. Pending registration of 
the Agency, the Indian Jute Mill As-
sociation has asked its member mills 
to make purl!hases. This Agency 
should be able to impart stability to 
the market by its judicious operations 
and thus assure to the grower an eco-
nomic price for his produce. Govern-
ment are closely watching the situa-
tion. 

Shri IDdrajit Gupta: Has the atten-
tion of the Minister been drawn to a 
news item--a Calcutta report-which 
has app<'ared in today's Statesman 
which sa ':5 that the situation has 
become sa" serious that some steps are 
being taken by the Forward Markets 
Commission to prevent the growth of 
speculative pressure tending to depress 
the prices of jute to unduly low 
levels? May I know from him whe-
ther this speculative pressure which 
is apperhended is not at least 'partly 

. dUe to recent Government statements 
which have been made pUblicly by 
the Jute Comm'ssioner and other peo-
ple to the etYect that during the cur-
rent season it may not be necessary 
for the Government to purchase raw 
jute at all? Is this not a very serious 
situation? 

Shri KanUDgO: I have stated . that 
alI steps are being taken to maintain 
the prices at economic levels. One of 
the steps is to regulate forward trans-
actions. I have seen the report re-
ferred to by the hon. Member. Pre-
sumably, the Forward Markets Com-
mission is taking certain steps in re-
gulating forward trBllSactions. Tltis 
is one aspect of it. 
1429(Aj) LSD---e. 

We are watching the situation 
every day. As I have stated with the 
buffer stock agency working in a 
couple of weeks, prices will not sag. 

Shri SurendraDath Dwivedy: The 
Minister has said just now that they 
are watching the market. The regis-
tration of the buffer stock agency 

- will take some time. But actuall) 
jute is being sold at Rs. 25 and Rs. 26 
a maund in Orissa. These are the 
months when jute will go from the 
hands of the growers to the traders 
who make a profit. For this reason 
only, we wanted protection to be 
given to the jute growers. If a ftoor 
price, minimum price or economic 
price, whatever it is, is announced 
now that will achieve the objective. 
If it is not possible for Government 
for certain reasons to fix a ftoor price 
for all time to come, what prevents 
them from announcing a ftoor price 
for this season at least? The buffer 
stock body has not yet been register-
ed. 

Shrl Kammgo: I would not like to 
enter into a debate on the matter. I 
have mentioned in the stateJftent that 
the prices have not gone down below 
Rs.30 . 

Shrimati ReD. ChakraV1lrtt7: 
(Basirhat): That is the Calcutta 
price. That is the rate at which the 
mills are going to buy. That is the 
middleman's rate. What about the 
rate at which the peasant is selling? 
He knows perfectly well-and we 
have been sending urgent letters 
about this-that in West Bengal the 
prices which the peasants are getting 
In the primary market are Rs. 25, 
Rs. 26, Rs. 27 and Rs. 28. He is mis-
leading the House and saying that 
Rs. 30 is the price. 

Sbrl Kammgo: I !have not misled 
the House. I have mentioned in the 
statement the Calcutta price. 
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8hri SUt:'elldraDath Dwlved.y: What 
steps have been taken to protect the 
jute growers? 

SOme Bon. Members rou-

Mr. Depaty-Speaker: Order, order. 

The concern expressed is that the 
actual prices the growers are getting 
are much lower, and Members desire 
that Government should come forward 
and take some measures BO that the 
growers, the real producers, get an 
economic price. 

8hri KaDlUIgO: That is what I said, 
that prices will not be allowed to fall 
below Rs. 30 in Calcutta. 

Shrimati Renu CbakraY8rttJ: 
We asked one question and he has 
answered another. 

Shri Sureudranath Dwivedy: A 
specific question has been asked. 

Mr. Deputy-Speaker: In calling 
Attention Notices, normally ques-
tions are not allowed.:f Members 
desire, they can have a regular dis-
cussion on this matter. 

Shrimati Renu Chakravartty: We 
have been pressing for that. 

Mr. Deputy-Speaker: Hon. Mem-
bers, if they desire a regular discus-
sion, may table a regular motion for 
that. 

Shri Sarendranath Dwivedy: I had 
g,ven notice of an adjournment 
motion, but with ~ consent of the 
Speaker, it was converted into a 
Calling Attention Notice. Here I 
am trying to elicit information. 

Mr. Deputy-Speaker: I have allow-
ed him opportunity to ask questions. 

Shri Surendranath Dwlvedy: Only 
one question more. 

h it not a fact that the price of 
jute in the primary market in Orissa 
is Rs. 25, that is, Ks. 5 less than the 
Calcutta price? Are Government 

going to take any steps to see that the 
growers also are able to sell at Rs. 30 
in Orissa? 

Shri KaDDDgo: Prices very for 
various reasons, according to the clia-
tance from Calcutta availability of 
railways facilities and other factors. I 
cannot provide for a price at all 
stations. AU I have undertaken is 
that prices will not be allowed to faIl 
below Ks. 30 in Calcutta. 

Shrimati Renu Chakravartty: The 
whole operation is now being left. to 
the IJ'MA, who are the biggest bulk 
buyers. They are the people who 
have always depressed the market, 
and they are the people who are going 
to 'be permitted to build a buffer stock 
Government are now giving us ~ 
understand that We are not going to 
give a minimum price for jute to the 
primary producer. That is the state-
ment Government have made. Am I 
right in this? 

An BOD. Member: Quite right. 

Shri Kanungo: The hon. lady Mem-
ber is not right. The agency is being 
provided under a particular assOcia-
tion, and Government undertake to 
see that the pri(!leS are not allowed to 
go down. 

Some Bon. Members rose-

Mr. Deputy-Speaker: I will advice 
the half a dozen Members to sit with 
the Minister and discuss it. 

ShrimaU Renu Chakravartty: We 
shall raise raise a discussion. 

Shri Surendranath Dwivedy: He i8 
with the traders. 

Mr. Deputy-Speaker: Hon. Memben 
can table a Motion for discussion. 




